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It is hereby certified that a patent has been granted to the patentee for an invention entitted METHOD OF
RUNNING AN UNROLLED BINARY SEARCH OR MULTIPLE LEVEL SEARCH FOR PIPELINE ADC as
disclosed in the above mentioned application for the term of 20 years from the 16" day of March 2022 in
accordance with the provisions of the Patents Act,1970.
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Note. - The fees for renewal of this patent, if it is to be maintained, will fall / has fallen due on 16" day of March 2024 and on the same

day in every year thereafter.




